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FINANCE BILL

Ch. Banbir Singh (Eohtak): 1 beg to 
present a petition signed by a peti
tioner in respect of the Finance Bill, 
1955.

♦DEMANiDS FOR G1<A>̂  TS FOR 
*955-56—(Cofiftf.)

Mr. Speaker: The House will now 
lake up the Demands for Grants in 
respect of the Ministry of Defence, 
and I shall call upon the hon. Min
ister to reply. If the Minister takes—  
as 1 presume, he will— 50 to 60 mi
nutes, we shall have about four hours 
left. Five hours have been allotted to 
the Communications Ministry. Now, if 
the debate regarding the Communi
cations Ministry is not completed to
day, the difficulty will be that the two 
Ministries to be taken up tomorrow, 
which are, I believe, allotted two 
hours and three hours, cannot be 
taken up. We shall always be lag
ging behind by one hour. So the al
ternative is that we either sit today 
for one hour more and finish the de
bate regarding the Communications 
Ministry or curtail the time of the 
other two Ministries, which are the 
Ministry of Health and the Ministry 
of Natural Resources. The time allotted 
for the Ministry of Health is two 
hours and that for the Ministry of Na
tural Resources, three hours. So I 
would ask what the House wishes to 
do.

Shrmati Renu Chakravartty (Basir- 
hat): We nre actually working al
most every day an extra half an hour 
or one hour. So I would submit that 
we can sit for an hour extra and 
finish the debate regarding the Com
munications Ministry and then con

. tinue, according to the allotment of 
time tomorrow with the other two.

Shrl EL K. Baso (Diamond Har* 
hour): We can have half an hour 
each day----

Shri Gidwani (Thana): I would 
suggest that we cut one hour fron  ̂
t ie  time allotted to the Ministry of 
Natural Resources.

Mn Speaker: There are two pro
posals. I am not going to have a 
discussion to a very great extent on 
them. One is that we sit one hour 
extra today and the other is to cut off 
one oour from the time allotted to the 
Ministry of Natural Resources to
morrow. What is the sense of the 
House?

Sftrdar Hakam Singh (Kapurthala*
Bhatinda): There are some meetings 
of Select Committees fixed. Imme
diately after the House rises, we have 
to attend those meetings. If the 
House sits up to 6 p .m . then we have 
to sit after 6 p.m. and go up to 7 or 
7-30 P.M.

Mr. Speaker: Then the upshot is 
that some time has to be cut off from 
the allotment to the Ministry of Natu
ral Resources. That is what it comes 
to.

Siirt Gadgll (Poonn C e n tr a l) :  H a lf 
an hour.

Mr, Speaker: So we do not sit then 
today for one hour more.

Shrimati Renu Chakravartty: At
least for half an hour more.

Mr. Speakier: We will come to a 
compromise. We sit for half an hour 
more today and cut off half an hour 
from the time allotted to the Ministry 
of Natural Resources.

The Minister o i Parliamentary Aff
airs (Shri Satya Narayan Sinba):
That is right. Life is made of com
promises.

The Minister of Delenee (Dr. 
Katju): Shall I take half an hour?

Mr. Speaker: As much time as the 
hon. Minister wants.

•Moved with the recommendation of the President




